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Public Sector Undertakings

290. Shri Damani: Will the Minister
of Home Affairs be pleased to state:

(a) whether Government contem-
plate to have recruitment to the
Scientific and Technical Poo] to man
the Public sector undertakings; and

(b) if so, the nature of scheme con-
templated as such?

The Deputy Minister of Home Aff-
airs (Shrimati Alva): (a) No. The
pool is intended primarily for tem-
porary placement of well-qualified
Indian scientists and technologists re-
turning from abroad. Recruitment to
the pool is continuous. Persons ap-
pointed to the pool may be attached
to a public sector undertaking where
suitable, but it is not contemplated
that there should be recruitment to
the pool specifically for the object of
manning public undertakings.

(b) Does not arise.

Dowry Prehibition Act, 1961

291. Shri Aurobindo Ghosal: Will
the Minister of Law be pleased to
refer to the reply given to Unstarred
Question No. 2832 on the 30th August,
1961 and state:

(a) whether the States have en-
forced the Dowry Prohibition Act,
1961; and

(b) if so, how many and what are
these States?

The Deputy Minister of Law (Shri
Hajarnavis): (a) In exercise of the
powers conferred by sub-section (3)
of section 1 of the Dowry Prohibition
Act, 1961, the Central Government ap-
pointed the 1st day of July, 1961, for
the coming into force of the Act
throughout India except the State of
Jammu and Kashmir and the question
of enforcement of the Act by the
States does not arise.

(b) Does not arise.
Naga Rebels

292. Shri L. Achaw Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that an
under-ground camp of 30 rebels was
captured by the Indian Army at
Leisan in the sub-division of Ukhrul;

(b) if so, whether these rebels have
been prosecuted in any court of law;
and





